: FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
SHANDONG CHUNLONG GROUP INDIA PRIVATE LIMITED (IN CIRP)

OPERATING IN EXPORTING AND MANUFACTURING OF DETERGENTS
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. | Name of the corporate debtor Shandong Chunlong Group India Private Limited
along with PAN & CIN/ LLP No. AAYCS7329D & U74999UP2017FTC093576
2. | Address of the registered office G-074, SITE 5,KASNA IND AREA GREATER
NOIDA, Gautam Buddha Nagar, Uttar Pradesh,

India, 201308

3. | URL of website NA

4. | Detalls of place where majority Jalan Complex, Gate No.3, Mouza Banjara, Right
of fixed assets are located Lane No. 4, Howrah, West Bengal - 711 411

5. | Installed capacity of main The information can be sought by writing a
products/ services mail to RP.

6. | Quantity and value of main The Information can be sought by writing a
products/ services sold in last mail to RP.
financial year

7. | Number of s/ ' | NA

8. | Further details including last The information can be sought by writing a
available financial statements mail to RP.
(with schedules) of two years, lists

|__lof itors are available at URL :
9. | Eligibility for The can be sought by writing a

under section 25(2)(h) of the Code | mail to RP.
is available at URL : -
10. | Last date for receipt of expression | 07-10-2024
of interest
11.] Date of issue of provisional list of 17-10-2024

Iutiot

12, Last date for submission of 22102024
s to provisional list

13.| Date of issue of final list of 01-11-2024
14.| Date of issue of information 06-11-2024

memorandum, evaluation matrix

and request for resolution plans

to l i
15.| Last date for submission of 06-12-2024

plans

16. | Process email id to submit Cirp.shandong@gmail.com

Expression of Interest

Aakritl Sood

IBBI/IPA-002/1P-N01224/2022-2023/14221

1A, Sanskrit Apartment GH-22, Sector 56, Gurgaon, Haryana ,122011
For Shandong Chunloang Group Indla Private Limited (In CIRP)

21" September, 2024, Gurugram

C gmail.com, +91 96508 25696

AFA NO. AA2/14221/02/300625/203266 AFA valld till: 301un~}5

For Shandong Chunlong Groupindia Pvt. Ltd. (IN CIRP)

., Aakriti Sood
Resolution Professional
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FINANCIAL EXPRESS

LYNX MACHINERY AND COMMERCIALS LIMITED
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